Annexure-2

Name of the corporate debtor: MALOLA MANAGEMENT CONSULTING SERVICES PRIVATE LIMITED

Date of commencement of liquidation: 04.06.2025; List of stakeholders as on: 04.06.2025

List of Operational Creditors

(Amount in %)

and Service
Tax, (CGST)
& Central
Excise
Purasawalkam
Division,
Chennai.
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1. |Assistant - - |Rs. 8,13,13,776/- Rs. 8,13,13,776/- |Govern - - - - - - R - _ _
Commissioner ment
(ST) dues
Arumbakkam
Assessment
Circle,
Chennai
2. |Assistant - - |Rs. 5,97,65,774/- Rs. 5,97,65,774/- |Govern - - - - - - R - _ _
Commissioner ment
Central Goods dues

Total

Rs.14,10,79,550/-

Rs.14,10,79,550/-




